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The motion was adopted,

STATEMENT RE SUGAR POLICY
FOR 1667-68

THE DEPUTY CHAIRMAN: We go
to the next ilem- the Food Minlister
to make a statement op Sugar Policy.

SHRI RAJNARAIN (Uttar Pradesh):
Will questions be allowed to be put?
(Interruption.)

THE DEPUTY CHAIRMAN: Order.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIVAN
RAM): Madam, I beg te place a state-
ment on the Sugar Policy for 1967-68
on the able of the House. [Placed
in Library. See No. LT-146/67.]

SHRI BHUPESH GUPTA (West
Bengal): Then we shall ask questions
tomorrow.

THE DEPUTY CHAIRMAN: The
Minister will read the statement if you
are willing to put questions to-day.

SHRI MULKA GOVINDA REDDY
(Mysore): No. We will have a debate
of one hour on this gtatement on
Friday at 5 o’clock. He need not read
it.

SHRI BHUPESH GUPTA: My sub-
mission is that jt ke laid on the Table.
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Tonight we read it and tomorrow we
ask questions, if you like

SHRI M. M. JHARIA
tra):
row.

(Maharash-
We shall ask questions tomor-

THE DEPUTY CHAIRMAN: The
Minister has laid the statement gn the
Table and if you are not asking ques-
tions to-day, we car now wind up.
But the questiong can be put only the
day after tomorrcw because tomorrow
we have to go through official business
and I would request the House

SHRI NIREN GHOSH
Bengal): What about jute?

(West

THE DEPUTY (HAIRMAN: We
have got that also in view and it is
coming provided the House also co-
operates ard spares time for every-

[ RAJYA SABHA]
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thing. That 15 why I want to request
the House that the House should be
willing to sit through the Lunch Hour
and beyond 5 o’clock tilll we finish
the business tomorrow.

SHRI NIREN GHOSH: No, not that.

THE DEPUTY CHAIRMAN: If we
have no time, may 1 ask you one
thing? They are your motions; you
nave moved them and you want to
discuss  them. Therefore, you must
spare time and you musi cut out the
extraneous matters that every now
and then come vp before the House,
So, now the House starnds adjourned
till 11 A.m. tomorrow.

The House then adjourned
at twenty-eight minutes past
five of the clcek till eleven of
the gclock on Thursday, the
17th August, 1867%.
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